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Government Employeee on Ma •• Ca.ual La."e 

238. DR. SAROJA V : 

SHRI T. GOVINDAN : 

Will the PRIME MINISTER be pleased to state: 

(a) whether the emptoyaas 01 Union Government 
went on· mas. casual leave during January, 1999 In support 
of their demand.; 

(b) If 10, the details of their damands; 

(c) the view_ of tha Governments In regard to their 
demands; 

(d) whethar the Government propos. to rutore 
the casual leave of the employeas on account of the maas 
agitation; and 

(a) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF PER-
SONNEL, PUBLIC GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(BANKING, REVENUE AND INSURANCE) (SHRI 
KADAM8UR M. R. JANARTHANAN) : (a) to (c) There has 
bean no Instance In January, 1999 when the Central Govern-
mant 'employees, numbering more than 38 lakhs, had col-
lectlvety procaeded on mass casualleava. 

(d) No, Sir. 

(e) The restoration of casual leave would decre-
.. e the number of working day. of Central Governmant 
employ .. ~. 

PrIv ... irrigation Pro/ecta 

237. SHRI NRIPEN GOSWAMI : Will tha PRIME 
MINISTER be pleased to state: 

(a) whether the Central Water Commission has 
received any Irrigation Schema from tha State Governmants 
of North-East, particularly from the State Government 01 
Auam under the Private Irrigation Programma lor drought 
affected areas; 

(b) If so, the details thereof; and 

(c) the action taken.by the Union Government In 
this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI SOMPAL) : (a) No, Sir. 

(b) and (c) Do not arise. 

aarrage Pro/ecta 

238. SHRI AMAR ROY PRADHAN : Will the PRIME 
MINISTER ba pleased to state : 

(a) whether any monitoring cell ha. been eltab-
lished by the Govarnment to look alter the progr.as 01 work 
01 varlou. Barrage Project. in West 8engal; 

(b) If so, the details thereol alongwlth the outcome 
thereof; and . 

(c) the tima by which said projectlara likely to be 
completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI SOMPAL) : (a) to (c) 
Some salected major and medium Irrigation projectllncluct-
ing Barraga projects are monitored by Central Watar Com-
mission. At present 3 major and 4 medium proJects of Wut 
aangal ara baing monitored by Central Water Oommlulon . 
which Include critical review 01 progress and programme of 
project componantl, idantlflcation 01 bot!leneckalshortfalla and 
suggesting remedial measuras for early completion 01 
projects. However, the completion of projecta depends upon 
the priority attached to them by tha State Government. 

Indiane in Oman 

239. SHRI CHENGARA SURENDRAN : WUI the 
Minister '01 EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Government 01 Oman has de-
clared that they propose to send back 3,60,000 Indiana work-
Ing In their country; 

(b) II so, the details thareol; and 

(c) the staps taken by the Indian Government In 
this regard . 

THE MINISTER OF EXTERNAL AFFAIRS AND 
MINISTER OF DEPARTMENT OF ELECTRONICS (SHRI 
JASWANT SINGH) : (a) No, Sir. 

(b) and (c) Do not arise. 

~ndlnt ProJecta o~ Kam ..... 

240. SHRI C. P. M. GIRIYAPPA : Will the PRiMe 
MINISTER be plaa.ed to .tate : 

(a) whether tha Union Govarnment have received 
a numbar 01 projactl from tha Governmant 01 Kamataka tor 
approval and ara lying pendings; 

(b) If so, the details thereof alongwlth the reasons 
tharafor; and 

(c) the time by which a decision II Dkely to be taken 
on theae projects? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK) : (a) to (c) No,SIr. Plan-
ning Commission have no projectl pending for cIHrallC8. 
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